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Pawan Legal <pawanshukla1991@gmail.com>

OA No. 1069/2024 in the matter of News Item titled "CSE report finds dangerous
increase in ozone pollution across urban India" appearing in Down to Earth dated
06.08.2024
1 message

Pawan Legal <pawanshukla1991@gmail.com> Tue, Jul 22, 2025 at 5:26 PM
To: mscb.cpcb@nic.in
Cc: Boss <praveena1807@hotmail.com>

Dear Sir/Ma'am 

Please find attached Reply Affidavit on behalf of Respondent No. 2, Ministry of Environment, Forest and Climate
Change, in the above captioned matter

Thanks & Regards
from office of Ms. Praveena Gautam 
Advocate for Respondent No. 2 
--

Pawan Shukla, Advocate 

Supreme Court of India
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